CINTRAL ADMINISTRATIVE - TRIBUNALY)

CALCUTTA BENCH

No.Q.A,877 of 1997

Date of order : 5.9.2001

Present : Hon'ble Mr, Justice G.L, Gupta, Vice-Chaimman

! Hon'ble Mr, B,P, Singh, administrative Member
MD. ARIF JALAL

vs.

. UNION OF INDIA & ORS.

For the applicant . : None

¥or the respondents ¢ My, B, Mukherjee, counsel

O RDER

Noﬁe is present fpr the Ci{ﬁplicant even on second call.
On earlier occasions also néne appeen%ﬁ%%or the applicant, It
is presumed that the applican't; is not interestéd in pursuing
the matter-.. The épplication is, therefo‘re,.diani'ssed for"

default., No order as to costs.
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